f0_SE PUBLYSHED TN PARY I1_SECTION

GOVERRMENT OF INDIA
MINISTRY OF FINANCE
{ OECARTMENT OF REVENLE )|

aasape .

REW ‘m‘az'z -hmr: LEAWESLLY

Nao 352 $ (FuNg,197/99/81-1T,4.15)% 1In exercisa af tha pougra
confarrad by subeolauss (v) of clauge (23C) pf Section 10 of the
Income~tax Act, 1961 (43 of 1961), the Tentrll Government hereby
notifise Wissionary Evamgelism Society, Kolhapury P‘iaharashtra;“
for the purgosa of t ho said substlause for ihe assassment years
198990 to 1991-92 subject® the following conditions, namely:.

, or accumulats ig,
ively to the

(1) ‘the assesses will apply its income
- . far applicatiaon, wholliy and edglus

abjects for which it is wetablish

(1L) the assssses will not invest or Eosit its Pinds
© (other than voluntary contribution)s received and :
maintained in the furm of jevwelleny, furnitwe oid,)
for any period during the previoug wars relsvant, 3:0 '
the assessment years mantionsad abojve otheruise than
in any one or mere of the forms orx modes spacified in
subesaction (5) of ssction 113 | .

(1£4) this notification will not apply sk
income being profits and gd ns of |
the businees is incidental to tbs ; :
abjectives of the dsseases and sedarats books of
accounts are maintalned in respect of such businsss,
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Ring Road, Mayspuri Industrial Arcsa,
{near Rajouri Garden), New Dalhi,
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Copy toi .
3+ Ths Chairman, Missloraty Evangel Sm buclaty, *SICNY, Third Avenuse,
Rajarampuri, Kolhapur (Maharaahire).

2e The Commissioner of Incame-tax, Kolhapur withrof, to his letter
‘No, K0P/ HQ, T V/H=3/1/8 19(23&:}(w) dated 31-1-1991,

3, Director Gemeral(l. T.Egemptiona,_‘* 10, Middieton Rnu, Calcutte,
4, All Chiof Commiseionsrs & -Dirsctors General of Incomc-tax,.
5, Director of Ir’:ccwriza--i:.aaclif‘%ﬁFi & PR), New Delbi, g

- B, Difector of Incomsjtax(Bams), Ds.rsac:tmr of Inmme—auax(nudit'),
Dirsctor of income~tax{IT), Director aof Income-tan[ﬁystamszi
“Director of Incomestax(Vigilence)s Directar of Income=tax(#zcovery),

iv ﬂll nFFicmra & sections of the C.B.0. T., N o Calhi.
Ba. Camptruller & AuditroGeneral of india, New -Delhi(20 cdpias).
9, Bulletin Section of the Oirectorate of Inspection(RSP & FR), N.Delhi.

10. 3Joint Secratary, f‘lznistry of Lau & 3ustme(ﬂaptt. of LPQMZ. Affaips),
fiew Dalhi,

T% 1ra::ti§ Gongral af Trummg. National &cadamyu f Direct Taxes,
: rlS copies).
1Ze Tha Lhief Contwm llar of Accounts Sy Contral B:hnd nf Dract Taxas,

. HeBiocky Vikas Bhavan, Naw el hi, -
13, I +Fobh(Central Boerd of Direct Taxes),
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